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2 OA 1394/2016

ORAL ORDER
Pronounced by Hon'ble Mrs. Jasmine Ahmed, Member(J)

Shri. R. Syed Mustafa, proxy counsel for Mr. T. Vijay, learned counsel for
the applicant and Mr. V. Chandrasekaran, learned counsel for the respondents
present.

2. Learned counsel for the respondents has produced the results before this
Tribunal. We have perused the documents produced by the learned counsel for the
respondents. It is seen that the applicant has secured only 20 marks. As per the
learned counsel for the respondents by securing 20 marks the applicant does not
come in the zone of consideration.

3. After the publication of result, learned counsel for the applicant states that
he wants to withdraw the OA. Results produced before the court is returned back
to the learned counsel for the respondents.

4. Accordingly OA is dismissed as withdrawn.

(R. Ramanujam) (Jasmine Ahmed)
Member (A) 20.09.2018 Member(J)
AS



